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. present ﬁ)r Pe:tztmner Ncme present' for Resp@ndent

AHMEDABAI BENCH '
AHMEDABAD |

C.P. No. ”/7 3(4)[NCLT/AHM/291

Coram:  Hon'ble Mr. B Il RA EENI BABU MEMBER JUDI IA
' Hon’ble Ms. MANO RAMA KUMA MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET

Name of the Company: -:u-i-aéyShankaar"'Cha"Ud'ha-irﬁY" -
- Plethico Pharmaceuticals Ltd.

Section of the Companies Act: §ecth 73 4) of the Companies Act, 2013
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i/b Lm'd Advocate Mr Jayesh Buch

At request of "L&amad Caunsgl ff:}r petitioner. - _' |

List the matter on 28.11.2017.

MANGRAJ?]’ A KUMARI |
MEMBER JUI—CIAL_-: _

Dated this the 3rd day of November, 2017. _
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